HIGH COURT OF MADHYA PRADESH
BENCH AT INDORE

FORM 'C’
Outside the Jurisdiction of the authorized person
[See Rule 4(1)]
No. RTIA/DR-HCIND/ Z7 7 7 Indore, dated 03/12/2014

From,
The Dy. Registrar,
State Public Information Officer,
‘ High Court of M.P,, Bench at Indore

To,
State Public Information Officer,
High Court of Madhya Pradesh,
Jabalapur.

Sub:- Application under R.T1. Act, 2005

Please refer the application No. NIL dated 01/12/2014 applied by Mr. Nandlal
Tiwari, Advocate, Indore registered at I.D. NO. 45/2014-15 at this Bench Registry,
regarding supply of information relating to Order of installation of digital clocks, copy of
order issuing Tender, specification and particulars of qualities of digital clock, Monitoring
authority, copy of tender/ notice etc. is forwarded in original for necessary action at your
‘ end as the same belongs to the jurisdiction of Main Registry, Jabalpur.

Kindly acknowledge the same.

Enel: As above

State Public Iuformation Officer,
B2, At 0T 2 )y e High Court of M.P.,Bench at Indore

Copy forwarded to:
Mr. Nandlal Tiwari, Adv.

Lane No. 1, Mateshwari Colony,

Tigariya Badshah Road,

Near Nandbag Bridge,
T~ Indore.

“T~  (With request to contact the above Authority fgr further information in the matter)

OS5 .\ka)
State Public Information Officer,
High Court of M.P.,Bench at Indore
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To,

{ inware Ne

Public Infcrmation Ofﬁeer, 18 (\De.a
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AN /
' \EEN\"."‘\ A/

M.P. High Court, Bench at Indore

1. (a) Name of applicant : Nandlal Tiwari
(b) Father’s name : Shri T.P. Tiwart
(c) Age | : 34 years
(d) Occupation ; Advocate
2. | de:‘ess o Lane No. 1, Mateshwari Colony, Tigariya Badshah

Road Near Nandbag Rridge, Indore — (M.P.)

Mobile: 07898897777, Email: advo.raian@hotmail.comm___
3. Particulars of information:- |
(a) ) Concerned department: Administration Department High Court of M.P.
(b Particulars of information required:-
(1) Details of information feqﬁiredz-

s Order by which the digital clocks haVin'g‘ GPS and Camera has been installed

in Hon’ble High Court of M.P.

e Copy of order by which tender has been issued for installation of digital
clocks.

 Specification and particulars of qualities of digital clock.

» Name of Person or authority that is receiver as per GPS system and
monitoring authority for GPS and Camera system. '

e Copy of order by which the monitoring of cases listed before Hon’ble High
Court has been made. |

e Copy of report prepared on the basis of [mon'itoring done by GPS and
Camera of each Court rooms of Hgn’bl.e High Court.

« Copy of tender / notice and tender process adopted for the purpose of
awarding the work order for installation digital clocks.

N,/




/) Period for which information asked for : For last 2 years.
// - (1) Orher details: NIL

4. I state that the information sought does not fall within the restriction
contained in section 8 of the Act and to the best of my knowledge it pertains
to your office.

5. Application fee: Rs. 50/- in form of Non-Judicial stalﬂp is enclosed
herewith. '
Encl:-
(D Non-Jud cial Stamp No. RAH.1669) . Date: 01/12/2014

-

Copy '0(-{ | Ia(ew':t&' caref. y
- ‘ 1

Si gny(urlé{f Ai)plicant

E-mail address (if any): advo.faian@hbtmaill@m 67 89299777 7)
Telephone No. (Office): NIL

Residence : Lane No. 1, Mateshwari Colony, Ti'ga.riya Badshah Road, Near
' Nandbag Bridge, Indore — (M.P.)

Place: Indore

Date: 01/12/2014.
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Address

“h. No..

P —

Enroll. No.
Date Of Birth
Biood Group : O+

Lokesh R, Bhatnagar
Secretary

T P

. Nandlal Tiwari |

"N -

- MP/3286/05/Adv.
113.11.1980 ¢

- S.AF. Ist BN Cavalari Line,
NBw Block 912, indore (M.P)
j‘.‘f»., * |
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